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Preservation of Private 10rests 4; 

.. 

'[TAMIL NADU] ACT No. 32 OF 196S2. 

the 30th Arovember 
t .  George Gazette 

1965 (~grohflyarta 

continuance of t he l[Tam i 1 
ivate Forests Act, 1949. 

il  Nadu] Preser - Short tit]& 
111 inuurlce) Act , 1965. 

The l[Te.mil Nadu'; Preservation of Forests Act, 4[Tamil Nadu 
Act X?CVIl of (lwamil Nadu] AcL MNII of 1949) (hereinafter 1944 to a 

rred to as the principa.1 Act) shall, as amended by this pmmar A& 
, become a permanent Act. 

3-5. [The amendments made by these sections have 
ady ken inmrporated in the principal Act, tiamely. 
Tamil Nadu Presnvation of Private Forests Act, 

asons, see Fort St. George 
ovember 19G5, Part lv . 

i 

r the expression " State 
o ~ o f  Laws Order, 1069, 
tation of Laws (second 

, , . '.' - 
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